
OFFICE OF THI-'. CHIEF JUDICIAL MAGISTRATE: WEST DISTRICT: TIS 1-IAZARI COURTS DELHI
\

ivIODII!'ICA’1'ION IN DUTY l{OS'l'IiR OILJUDICIIKI. M./\,GlS'1‘RA'l'l;'._1_‘lR.$_T CI.A_SS,iVE_SI
T I I I yon rt'tt1=.,,1yto1~1r1t or ocrosstt-2025,

In view of the request of Ms. Shivli '1‘alwar, Ld. Judicial Magistrate First Class,

(Mahila Court-01),West District, Tis ilazari Courts, Delhi (Duty Magistrate on 08-10-2025) for exchange
of her duty, the following modification in the Duty Roster of Judicial Magistrate First Class, West District,
Delhi for the month of October-2025 (reference No. 2.139-2195/CJM(West)/DR/2025 Dated 19-O9-2025)
is being madca-

Sr. Name of the Judicial Magistrate First Class Working Jays Holiday Room No.
No.

01 Ms. Divyashree Raina, Ld. JMFC (Mahila Court- 04)
R/0 C-98, 3"’ Floor, Antriksh Apartment, Rohini 08-10-2025

252

f Sector 14, Extension Delhi 110085 ___.._._..__ . .,____.______________._

“ti? iVt§'si{t§/it_17=§1‘t§/'=§t}’,'}I1'i?oti/tst}§etI§I51§_*—___" 2s-to-2025 358
R/0 A 2 /112, First Floor, Safdarjung Enclave, New
Delhi -110029
Rest of the conditions shall remain unchanged in the modified Duty Roster oiduditzlal

Magistrate i-‘irst Class, West District, Delhi for the month of October-2025 (reference No 2139-
2 1 95/CJM(West)/DR/2025 Dated 1 9-09-202S ) . althwusflgi

Cl'1iEfF1idiC13 Magistra
West Dis 'c|.’l£1Ll:

t\t<>;Z..'.7I‘2.5.'.l..~=...jZ.S.tfl.\.c:J1vt(w¢st)/on/2025 Dated, Delhi 111%.?-f.cT..-.'.i.<T=.::.;’ " '
Copy forwarded for information and necessary action to:-
01. The Iion'ble Registrar General, I-ligh Court of Delhi, New Delhi

Through Ld. Principal District & Sessions Judge, (West),Dellii
O2. 'l‘he i.d.Principal District 81 Sessions Judge, (HQ), Delhi
O3. 'l'he Ld. Principal District & Sessions Judge, (West), Delhi
04. The Ld. Principal District 8: Sessions Judge all district Delhi/New Delhi
05. The Ld. officer Incharge, Pool Car, 'l‘is Hazari Courts, Delhi
O6. 'l‘he I.d. CJM all District, Delhi/New Delhi,
07. The Ld. ACJii/1 8: All Ld. Judicial Magistrate liirst Class West District, Tis liazari Courts,Delhi.
08. 'l'he Director of Prosecution, 'l‘is llazari Courts, Delhi.
09. 'l'he Commissioner of Police, Delhi
10. 'l'he I G (Prison), Tihar Jail, Delhi/New Delhi.
1 l. The Secretary, Bar Association, 'l‘is Hazari Courts, Delhi
12. The Supdt.Jail, New Delhi/I.ock~Up Incharge, 'l‘islla~1.ari Courts, Delhi
13. The Admn. Officer(Judl), Iiindi Department, R. No. 237, 'l'is ilazari Courts, Delhi
14. l.aw Officer, 'l‘ihar Jail, Delhi/New Delhi.
15. For Uploading on centralized web-site through LAYERS
16. The Video Conferencing, R. No. 211, 'i‘is llazari Courts, Delhi.
17. The Care Taking Branch (Hq) St West Tis I-lazari Courts, Delhi
18. 'l‘hc Reader to the court of undersigned.
19. The Cash Branch, West District, 'i‘is Ilazari Courts, Delhi.
20. PS to Ld. Principal District and Sessions Judge (West) District, Delhi
21 Oflice file
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